
NATIONAL COMPANY TAW TRIBUNAL
NEW DELHI BENCH
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ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
rHE NATIONA! COMPANY LAW TRIBUNAL ON 28.09,2016

NAME OF TH E COM PANYT ['Lls Union of lnd a v/s. Financia] Technolog e5 (hdia) M Ltd.

SECTION OF THE COM PANIES ACT: 3a8b

CORAM:

PRESENT: SH. R. VARDHARA:,AN
HON'BIE MEMBER (J)

4

c. P. NO. t201s
ca. No.

SH.M. K. HANJURA
HON'BLE MEMBER (J)
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Leamed @unsel for the pafiles are preent. Leamed coun*l for the r6pond€ni has naled tnar
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